TTEM NO 42 COURT NO. 7 SECTI ON X

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).19109/2006

(From the judgenent and order dat ed 09/ 10/ 2006 in WP  No. 337/ 2004
The H GH

COURT OF UTTARANCHAL AT NAI NI TAL)

PRABHA ARCRA & ANR. Petitioner(s)

VERSUS

BRIJ MOHI NI ANAND & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

Dat e: 04/05/2007 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE TARUN CHATTERIJEE

HON BLE MR, JUSTI CE DALVEER BHANDARI

For Petitioner(s) M. Rakesh Dwi vedi, Sr. Adv.
M. Dinesh Dwivedi, Sr. Adv.
M. L.P. Naithani, Sr. Adv.
M. P.N CQupta, Adv.

For Respondent (s) M. S.C. Maheshwari, Sr. Adv.

Ms. Sandhya Goswarmi , Adv.

of



M. P.S. Tonmer, Adv.

UPON heari ng counsel

ORDER

Leave gr ant ed. Li st t he appeal

2007.

Interi morder shall continue.

(A.D. Sharnmm)

Court Master

the Court made the follow ng

for

final heari ng in
(Phool an Wati Arora)
Court Master

August ,



